IN THE HIGH COURT OF DELHI AT NEW DELHI

F. No. 663 (P/F)/Comp./ DHC/No. %14, *
Dated: LS
| I

TENDER NOTICE

This Court intends to purchase ten (10) nos. of 48 Ports and nine (09) nos. of 24
Ports Cisco 9300 switches, 28 Nos. 10G LRM Module, 5 LIU, fiber/patch cords with
required installation materials/pipes with five vears onsite warranty supported by the
services of an experienced Resident Engineer for the replacement of the old existing
CISCO switches being used in this Court.

The Authorized Vendors are requested to submit the quotatiohs for the samé ina.
sealed envelope to the AO (J), Information Technology & Stationery Branch, Lawyers'
'Chamber Block-III, Ground Floor, Delhi High Court on or before €9~ 06- 2048 clearly .
mentioning the features/configurations of the product(s) offered and their rates separately

indicating the tax components. The validity of rates should not be less than 180 days
from the last date of submission of quotation and the taxes applicable should be clearly
mentioned. Quotations with less period of validity of rates shall be rejected. The
successful vendor will have to install the new switches in place of old switches and will
have to integrate with the existing LAN set up of this Court.

The envelope should be addressed in the name of “Registrar General, Delhi High
Court, New Delhi” and the.subject of this letter be superscribed on the envelope. No
quotations shall be entertained after due date. Envelopes without subject shall be

summarily rejected. .
This Court reserves the right to modify/amend the quotation letter/Terms and

Conditions at a later stage.
‘ Yours truly,

(Sunil Kukreja)
Registrar (IT)
for Registrar General




